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National Highways in Kerala

1487, SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) how many National Highways
are in bad condition in Kerala at
present;

(b) the amount of annual central
allocation for the maintenance of
these Highways;

(c) whether any amount was
allowed to lapse during the last year;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) There are two National High-
ways viz. National Highway No. 17
and No. 47 in Kerala, and these are
being maintained to the best possible
extent subject to the overall avail-
ability of funds. Even though there
have been extensive damages to
these National Highways due 1o
heavy and unprecedented rainfall
during the recent past, both these
National Highways have been main-
tained in trafic-worthy condition, and
there has been no report of iraffic
hold-up on account of these damages.

(b) to (d). The fundg for the main-
tenance and repairs of National
Highways in Kerala are placed at the
disposal of the State Government,
after considering their requirement
vis-a-vis the requirements of other
Stateg and the overall availability cf
funds earmarked for the bpurpose.
The allotment made to the State
Government and the expenditure in-
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curred during the last flve years, is
indicateg below:—

Maintenance &

Repairs of National
Year Highways in Kerala
Allotment  Expen-
. diture
(Rs. in lakhs)
1975-76 5615 60 76
1976-27 5802 59" 60
1977-78 U470 7371
1978-79 8555 96 57
1979-8e 103 50 116- 86
1980-81 152° 03 9o 20*
(~o far,
w2

As will pe observed from the above
table, expenditure exceeded the allot-
ment during all these years, and no
portion of the funds allotted lapsed.

DTC Service between Kamala Nehru
Nagar Colony, Ghaciabad and Central
Secretariat

1488. SHRI ATAL BIHARI VAJ-
PAYEE: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether it is a fact that Kemla
Nehru Nagar Colony i Ghaziabad is
mainly for Central Government em-
ployees working in Delhi and Ghazia-
bad but there is no DTC or any other
bus service from the colony to the
Central Secretariat, Delhi or to Delhi
and Ghaziabad Railway Stations; and

(b) by when such bus
would begin to ply?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) Yes, Sir.

(b) The inter-state operation ie
required by reciprocal agreement
between the concerned States. The
DTC hag been granted 10 permits by
the State Transport Authority, Delhi
in pursuance of such an agreement

services





